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HON'BLE DR JOSE P. VERGHESE ,VICE CHATRMAN ()
HON'BLE MR K. MUTHUKUMAR,MEMBER(A)
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Nizamuddin East
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s chri &. P. Mehta
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chri K. R. Mehra

Chief Administrative officer
(Construction)

Northern Raillway

Kashmere Gate

DELHI .

kT ghri Mukesh Gard
peputy Chief Engineer(Construction)
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NEW DELHI. .. .Respondents

By Advocate: ehri B. S. Jain

O RDE R (DRAL)

pr Jose P. Verghese,VC(J)

The counsel appearing for the petitioner

states that the relief sought has already been




granted. In view of this, this CP 1is disposed of

as not pressed. Notice discharged.

(DR JOSE P. YERGHESE)

(K. MUT KUMAR)
MEMBER (A ) VICE CHATRMAN ()




